
 

South Eastern Coalfields Limited 

ATR in reference to Hon’ble NGT order No. OA no. 104/2018 dt 24.06.2021 in the matter 
of Shivpal Bhagat & others vs Union of India & Others 

SHORT- TERM MEASURES 
 Requiring all coal mines in Raigarh district to accept fly ash for disposal through 

OB dump and back-filling. (Action by respective Coal mine companies). 
 
ATR:- At present, fly ash is being accepted as backfilling with OB at Gare Palma 
IV/2&3 OCM. Member Secretary CECB Raipur vide letter no.318 dt 10.05.2021 
(enclosed as annexure-1) has allotted void at Domnara OC Mine (abandoned) of 
Raigarh Area SECL for fly ash filling. 

 
 Requiring that whatever coal is being supplied to JPL and JSPL from Gare Palma 

IV/2&3 should be transported through the already existing closed conveyor belts 
and no such coal transport should be allowed via trucks. (Action by SECL) 
 
ATR: - Whatever coal is being supplied to JPL is taken through existing closed 
conveyor belts at CHP installed at JPL premises.  

 
 Installation of adequate number of CCTV and CAAQM stations in coal mining 

area. Proper records under CCTV coverage shall be maintained by coal mines to 
ensure movement of covered trucks loaded with coals and regular and 
comprehensive operation of sprinklers in coal zone, stockyard and all mine roads. 
CAAQMS shall be connected to CECB/CPCB server, and also displayed on the 
mine gates for public information. (Action by respective coal mine companies). 
 
ATR: - CCTV’s are installed at points barrier to ensure coal transportation through 
covered truck. Mobile water Sprinklers are deployed for dust suppression measures. As 
per mandatory conditions of EC and CTO, fixed location ambient air Quality 
monitoring is being conducted by the CMPDI on regular basis and reports are regularly 
submitted to MoEF&CC and CECB. CAAQMS for Gare Pelma IV/2&3 OC, Bijari OC 
& Jampali OC – indent sent to SECL HQ for approval. CECB has selected the place 
SECL Chhal Nawapara colony of Chhal Sub Area for installation of CAAQMS. NOC 
given to CECB for installation of CAAQMS (enclosed annexure-2).  

 
 Proper repairing and maintenance of roads both inside and outside the mine area 

to ensure smooth movement of trucks and other load carrying vehicles. (Action by 
Public Works Department and respective mining companies).  
 
ATR:- Maintenance of roads inside the mine area is being maintained by the SECL. In 
addition, 42 crores has been approved by SECL Board to Raigarh PWD for construction 
of 19 kms, 7 m wide tar road from Gharghoda to Jampali. Work awarded on dt 
02.08.2021 (enclosed as annexure-3).  
 
The details of work awarded for the internal roads of mines is enclosed as annexeure-
4. In addition to this work to extent of Rs. 29.9 crore has been approved and work is 
under progress. The works are likely to be completed in next 12 months. 

 



 Proper and free health care facilities with multispecialty treatment system may be 
provided in all coal mine-adjacent villages as per the recommendations of the 
committee report of 14.6.2019 in the Dukalu Ram (OA 314/2014 CZ) case. (Action 
by respective coal mine companies). 
 
ATR:-Proper free health care facilities available with SECL dispensaries adjacent to 
the coal mines regularly provided to the villagers. Intermittently health camps are 
organized with specialists and conducted with proper diagnosis, treatment & 
prescriptions. Needy cases with grave diseases are registered and given aid by the SECL 
authorities like for eye (cataract surgeries), some cardiac problems etc. The details of 
medical camp organized is enclosed as annexure-5 

 
 

LONG TERM MEASURES 
 

 To reduce the pollution and other impacts caused by road transport of coal and 
other minerals, directions may be issued that coal transport by road from coal 
mines or to thermal power plants in these two blocks will be permitted only for 1 
year, after which transport must be done by rail or closed conveyor belt only. 
 
ATR:- At present, New Korrichappar siding is in use for catering the evacuation 
requirement of Baroud OCP, Chhal OCP & Bijari OCP. Further the work awarded for 
2 nos CHP for Chhal OCP & Baroud OCP, LOA issued on dt 18.01.2021. Likely date 
for commencement of 2 nos CHP is April 2023. Simultaneously rail connectivity to 
both the mines is taken up by CERL (Joint venture of SECL & IRCON). The details of 
coal transportation through rail & road is enclosed as annexure-6 
 

 
RECOMMENDATIONS 
 

 Directions from Hon’ble NGT may also be issued to CMD, SECL, Bilaspur to 
expedite allotment of abandoned coal mines in consultation with CECB and 
complete it before 31st December 2020.” 
ATR:- Member Secretary CECB Raipur vide letter no.318 dt 10.05.2021 (enclosed as 
aanexure-1) has allotted void at Domnara OC Mine (abandoned) of Raigarh Area SECL 
for fly ash filling. 

                                    
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



FIELD OBSERVATIONS OF COMMITTEE IN RELATION TO SECL AT 
PAGE 27 & 28 OF HON’BLE NGT ORDER NO. OA NO. 104/2018 DT 24.06.2021 
 
 

 Fire in coal mine/coal dump: The committee observed smoke in Gare Palma IV/2-3 
(SECL). (Pic-12) SECL assured the committee that they have followed instructions 
provided by CIMPHER but measure advised as covering with clay have not worked. 
Fires/ smoke is constant hazard in coal mining. Nevertheless, fires close to human 
habitation need to be immediately put on to prevent pollution and health hazard 
 

            ATR:- The action taken report for control & prevention of fire  within  500 m of 
Kusumpalli  and Sarasmal  village is attached as annexure- 7 

 
 Making abandoned mines available for disposal of fly ash- Update: Ministry of 

power has identified 3 mines for fly ash dumping in Tamnar-Gharghoda region. Chhaal 
mine is actually not available because it is being worked. Mand mine is an UG mine 
has already been decommissioned. It is not easy to reuse it for fly ash dumping. DGMS 
will be requested to suggest ways in which it can be made available for fly ash dumping. 
OCP mine at Domnara is found suitable for disposal fly ash available for which SECL, 
Raigarh has moved the letter to its HO at Bilaspur office seeking permission. In case of 
permission granted for Domnara mine preference shall be given to TRN Energy Private 
Limited and some other power producers that generate fly ash and have limited area for 
fly ash disposal. 

 
ATR:- Member Secretary CECB Raipur vide letter no.318 dt 10.05.2021 (enclosed as 
annexure-1) has allotted void at Domnara OC Mine (abandoned) of Raigarh Area SECL 
for fly ash filling. 
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